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VILLAGE PANCHAYAT PIL g

Bardez - Gog

PH: 2407466
Email : vppilernemarra81@gmail.com

Ref. No.V.P./PM/F- :
TZ oV.P./PM/F-55/2024-25/3 § 37 Dated:- 4 { / 03 /2025.

1) Mr. Pramod Sawant
Hon'ble Chief Minister of Goa, f\ \ (\x‘”‘/ g

’\
Government of Goa, Secretariat Porvorim, -
Bardez-Goa

2) Mr. Ravi S. Naik
Hon'ble Minister of Agriculture

Government of Goa, Secretariat Porvorim,
Bardez-Goa.

\,Zj/T he Directorate of Agriculture
Government of Goa
Tonca Panaji Tiswadi Goa.

Sub: - Proposal for grant of lease of property bearing sy.no.196/1 &
197/1 of Pilerne Village belonging to Agriculture Department
next to Village Panchayat Pilerne-Marra property bearing Sy.
No.204/1 Pilerne Village Pilerne-Marra for Agriculture

Purpose.
Sir,

Enclosed please find herewith the copy of the resolution passed by the
Panchayat body in the V.P. meeting dated 15/02/2025 vide resolution No. 6
(4) regarding request to the Directorate of Agriculture Government of Goa to
grant the part agriculture land in 197/1 and 196/1 Pilerne Village next to the
Village Panchayat property bearing sy. no. 204/1 Pilerne which is in
possession and maintained by the Panchayat with Agriculture activities for
the last more than 25 years in the village, as the same are to be used fov
agriculture activates and environment purpose where the water body of
»zulem lake so also the land will be used by the Panchayat for the Famers

zacilitations Centre for the Village Pilerne-Marra and surrounding Villages of
ilerne-Marra.
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VILLAGE PANCHAYAT PILERNE-MARRA

Bardez - Goa

PH : 2407466
Email : vppilernemarra81@gmail.com

Ref. No.V.P./PM/F-55/2024-25/3 § 3 7 Dated:- ¢4 /03 /2025.

cvnpun e
In this context you are kindly requested to grant the properties on lease
to the Village Panchayat Pilerne-Marra, as the Panchayat is ready to pay the
yearly lease payment to the Agriculture Department which will fetch revenue
to the department and the Panchayat will use land for Agriculture Activates in

the Village.

Kindly do the needful.

Thanking You.

Yours Faithfully,

({\A ascooUlicLe

RESHMA S. BANDODKAR
SARPANCH
V.P. PILERNE-MARRA

Enclosed :-

1) Copy of Form [ & XIV of Sy. no. 197/1 & 196/1 of Pilerne Village.

2) Copy of Form I & XIV of Sy. no. 204/1 Pilerne belonging to V.P. Pilerne-
Marra.

3) Copy of Survey Plan

4) Copy of Resolution No. 6 (4) meeting dated 15-02-2025.

Copy to:-
Mr. Kedar J. Naik

Vice Chairman of GSIDC & Hon’ble M.L.A. of Saligao Constituency, Bardez-Goa,
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V ILLAGE PANCHAYAT PILERNE-MARRA
Bardez - Goa

' PH : 2407466
Email : vppilernemarra81@gmail.com

Ref. No.V.P./PM/F-55/2024-25/%8 35 Dated:- ¢ /03 /2025.
Extract copy of the Resolution No. 6 (4) passed in fortnightly Panchayat
meeting dated 15-02-2025 of V.P. Pilerne-Marra, Bardez-Goa.

Resol. No. 6 (4) : - Resolved by the Panchayat body to request the Directorate
of Agriculture Government of Goa to grant the Agriculture land on lease in sy.
no. 196/1 and 197/1 of Pilerne Village next to the Village Panchayat property
bearing sy. no. 204/1 Pilerne which the area of sy. no. 196/1 and 197/1
Pilerne is in possession and maintained by the Pancahyat with Agriculture
activities for the last more than 25 years in the village, as the same will be
used for environment purpose where the water body of Saulem lake is next to
the property and source of water and the Panchayat is ready to pay the
annual lease to the Government and the proposal should be sent through the

Chief Minister of Goa and Hon’ble M.LA. Saligao approved and passed

unanimously.

Proposed by: Amarnath R. Govenkar.
Seconded by: Suvarnasingh J. Rane.

RECORDED BY
SD/-
PETER MARTINS
V.P. SECRETARY
PILERNE-MARRA

PRESIDED BY
SD/-
RESHMA S. BANDODKAR
V.P.SARPANCH
PILERNE-MARRA

TRUE COPY
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V.P SECRETARY
PILERNE-MARRA
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Faluka BARDEZ AR Page 1of 2
ot Survey No. 197
Village Pilerne TF Fa7
e ' Sub Div. No. 0
Moame of the Field  Volwado e A
o Tenure
AN EIE)
AT Th1X
Cultivable Area (Ha.Ars.Sq.Mtrs) STTor &7 (3. a1, =, ft.)
:?%;rop Ganden Rice e Total Cultivable Area
; B o8 @W:n g(:r i\g::d T S A
()000.00.00 0000.00.00 0001.94.98  0000.00.00 0000.00.00 0000.00.00 0001.94.98
Un~cu|ti\§ble Area (Ha.Ars.Sq.Mtrs) 7TT9e & (. 3M<. =T, Y.)
ot-Kharab gz gy Remarks T
C{ass (@) Class (b) Total Un-Cultivable Area Grand Total | by, coil. Order and SDO Mapusa vide order No.
O?(T)c(:go.oo aﬁ(():())o.oo.oo @&?ﬁ; z'gﬁ_'f 0%?17[94 - 15/89/2021/PART/LAND/II dated 29-11-2022
— T and Letter No.
Assessment: o 4, Foro e .00 Predialsig RmgrypARTILAND/57RENDT dafed o o
AR 3 feqrer 14-03-2023, issued in the officeigf Inspector of
Survey and Land Records, City Survey, Mapusa
Goa
S.No | Name of the Occupant Khata No. Mutation No. Remarks T
TS A ar | e
1 | Fomento 223
2 | Data Kapu Prabotcar alias Da 21558
Parvatkar
3 | Yadu Raghunath Parvatkar 21558
4 | Gena Gonexa Pernecar alias Jana Ganesh 21558
Pednekar
5 | Ori Kapu Prabotcar alias Hari Kapu Parvatkar 21558
6 | Visvonath Crisna Adforcar alias Vishwanath 21558
Krishna Adfodkar
( 7 | Xencora Kapu Prabotcar alias Shankar Kapu 21558
f Parvatkar
; 8 | Panduronga Fondu Araundecar alias 21558
! Pandurang Fondu Arondekar alias Saulekar
,‘ 9 | Data Chiu Pernecar alias Data Chudu 21558
: Pernccar alias Datta Chiu Pednekar
5 10| Purshottam Gopal Arporkar 21558
[ 11 [Madeva Gopal Tirodkar alias Mahadev Gopal 21558
i Tirodhou




b4
ab

P
S8
W]
LT
FORM
Date:  06/03/2025 I “:‘ X;V 111
AT 97 98 20f 2
Taluka BARDEZ Page ¢
qTIHT Survey No. 197
Village Pilerne T qaT
Ric Sub Div. No.
Name of the Field  Volwado Tg A
enure
RIEKGIE] i
S.No. [Name of the Tenant Fam aia Khata No. | Mutation No. | Remarks
1 Nil
Other Rights Td{ R Mutation No.
Name of Person holding rights and nature of rights: PR
=T &% YT FI-ATH 71 T g ThX
1063

Agricultural Dept. Govt. Of Goa Daman & Diu

Details of Cropped Area_fTaTeiiet &rara arTefis

For any further inquires, pleas

e contact the Mamlatdar of the concerned Taluka.

Year | Name of the Mode |Season |Name Irrigated Unirrigated Ci’l‘t?vggéﬁ"a“ab':;g _S‘?“r c;e of |Remarks
: ik irrigation
T Cultivator g |WET pfCrop qETad e - 92 By
> B Nature Area @7 A
S FA AT | HaasSqMs  [HaArs.SaMis aAs.SqMs | aift
qa oAt R . . o, =t
------------ N
End of Report
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FORM 1 & X1V 1111

Date:  05/03/2025 -9 79y
AT 10f 1
Taluka BARDEZ Fage
TR Survey No. 196
village Pilerne TF a7
) i 1
Rict Sub va. No.
EGIKERY
Name of the Field  Saulem ¢
Tenure
Tt AT CSIRETRS
Cultivable Area (Ha.Ars.Sq.Mtrs) STIToT & (3. &<, . #1.)
Dry Crop Garden = — Total cmtiv;_:le Area
R AT ice Khajan Ker ora AT
Al EISG) H HE bl
0000.67.00 0000.00.00 0000.00.00  0000.00.00 0000.00.00 0000.00.00 0000.67.00
Un-cultivable Area (Ha.Ars.Sq.Mtrs) AT &7 (3. <. =, #t.)
Pot-Kharab  qiz gqg Remarks <1
Class (a) Class (b) Total Un-Cultivable Area (Grand Total
T (31) it (3) T ATIAH STHT TFT
0000.01.00 0000.00.00 0000.01.00 0000.68.00
Assessment: o g00 Foro ¢ 0.0 Predial o 0.00 Rent ps 0.00
HFTT ST
.No | Name of the Occupant Khata No. Mutation No. Remarks T
P R IET T AaX R A
1 | Agriculture Department 3
S.No. |Name of the Tenant = i@ Khata No. | Mutation No. | Remarks
aTy AaC ¥ewed | AT
1 Nil
: Mutation No. Remark
Other Rights ¥a< &% _ Viation o emarks
Name of Person holding rights and nature of rights: FHE A T
T g 4T FL-ATH 19 T g THE
V* Nil
Details of Cropped Area fisraTefier &emar arasfier
TYear | Name of the Mode |Season |Name Irrigated Unirrigated tiﬂ?vggéﬁvilgg'gg Source of [Remarks
ag Cultivator &a HIEH f Crop EluiEs] R lrrlgétlon arer
: . Nature Area & Rt
ST -1 T Ha.Ars.Sq.Mts Ha.Ars.Sq.Mts - Ha.Ars.Sq.Mts a1
T ER A 1 A R A A ¥ e, = o
; |
Nil i
End of Report

For any further inquires, please contact the Mamlatdar of the concerned Taluka.
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